COURT-I

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY
(Appellate Jurisdiction)

IA NOS. 245 & 244 OF 2017 IN
DER NO. 4191 OF 2016

Dated: 18" December, 2017

Present: Hon’ble Mr. I. J. Kapoor, Technical Member
Hon’ble Mr. Justice N. K. Patil, Judicial Member

In the matter of:

Maharashtra State Electricity Transmission Co. Ltd. .... Appellant(s)
Maharashtra Electricity R\e/zzlulatory Commission & Ors. .... Respondent(s)
Counsel for the Appellant(s) . Mr. Deepak Singh for
Mr. M. Y. Deshmukh
Counsel for the Respondent(s) . Mr. Anand K. Ganesan for R-2
ORDER

Learned counsel for the appellant is stated to be in some personal
difficulty.

List the matter on 16.01.2018. In the meantime, affidavit of service
be filed.

(Justice N. K. Patil) (1.J. Kapoor)
Judicial Member Technical Member
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